
BET'ORI THE NATIONAL GREEN TRIBUNAL,SZ' CHENNAI

(Under Section 18(1)read witJl sections 14, 15 of National Green
Tribunal Act, 2O1O)

APPLICATION NO. 1OS of 2O2l

Yanati Srinivasalu ReddY
S/o. Ramachandra ReddY
Nelatur Village & Post
Muthukur Mandal
SPSR Nellore District
A.P. - 524 344.
Phone: 9989773399

Magunta Iftishna ReddY
S/o. Subbarami ReddY
Rep. by his Special Power of Attorney
Yanati Srinivasalu Reddy ... APPLICANTS

VERSUS
1. The Chief SecretarY

Govt. of Andhra Pradesh
Secretariat,Velagapudi, Amaravathi
Andhra Pradesh
Ph: 0863 2440631
Email Id: c(Eap.sov.in

2. Union of India
Rep. by The SecretarJr
Ministry of Environment, Forest & CC
1$ Floor Jal Block
Indira Paqravaran Bhavan,
Jorbagh Road, New Delhi - 1 10 OO3.

Phone: O 1 1-24695329
Email ID: mefc(Oqov.in, prakash.i@salsad.nic.in

3. Central Pollution Control Board
Rep. by its Chairman
Parivesh Bhawan, CBDCum Office Complex
East Arjun Nagar, Delhi.
Phorrc: 223O7233, Mail : ccb.cpc@7ric.in

4. The Secretary
Ministry of Power, Govt. of India,
Shram Shakti Bhava-n, RaIi Mag,
New Delhi. P1;,: 91-71-237lO27 |
Email: secv-power@nic.in

ttestor ffi.it8{lE
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7.

8.

6.
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The Secretar5r (Environment)
Forests and Environment Dept.,
Amaravathi, Andhra Pradesh
Pt:,: 0863 -2444438
Email: splcs-efst@ap.sov.in

The District Collector
Nellore, SPSR Nellore (Dt)
Ph: Oa67-2324374
Email: nln@ap.gov.in

The Chairman
Electricity Authority
Sewa Bhavan, R.K. Puram
New Delhi.Ph: 9 | - | 1 -267 52222
Email: chai(Zlnic.in

The Chairman
Andhra Pradesh Pollution Control Board
D.No.33-26- 14lD2, Near Sunrise Hospital
Pushpa Hotel Center, Chalamvari Street
KasturibaipetVij ayawada
Andhra Pradesh - 52OO1O.
Mail: chairmal(@aopc. gov.in

The Director
Sri Damodaram Sanjeevaia-h Thermal
Power Plant
M/s.A.P. Power Development Company Ltd.,
(A subsidiary of APGENCO & Govt. of A.P. undertaking)
Nelatur (V), Mutthukur (M), SPSR Nellore (Dt)
Ph: 0861-23586063
Email: sdstps.c@apgenco.gov.in

The Director
Thermal Power Tech Corporation India Ltd., (TPCIL)
SPSR Nellore (Dt)
Ph: 0861-23586063
Email:cs.india@sembcom.com ...RESPONDENTS

COT'NTER AFFIDAVIT FILED BY THE 6IhRTSPONDENT

I, Sri K.V.N.Chakradhar Babu,I.A.S.,S/o Sri K,Bhaskar Rao ,

Hindu, aged about 37 years, holding the post of Collector &

District Magistrate, Sri Potti Sriramulu Nellore District, Andhra

Pradesh do hereby solemnly affrrm and sincerely state as follows:-

lltrtYEslor -
Ad{nitristrativc Off;icr

9.

10.

COLLECTOR'S OFFICE
Sri Potti Sriranulu Nellore Districl.

$fl PgM SHBAHULU NILLOBE OISTBIOT

/Respondents



1. I am the deponent herein

with the facts of the case.

and as such I am well acquainted

2. This respondent denies each and every averment made in the

affrdavit frled in support of the application except those that are

specifrcally admitted herein.

3. With regard to the averments made in paragraph 1 & 2 of the

aJfidavit they are not related to this respondent a.rld hence there are

no remarks.

4. With regard to the averments made in paragraph 3 (i to xviii)

of the alfidavit are not related to this respondent and hence there

are no remarks.

5. With regard to the averments made in paragraph 4 (i to vii) of

the aIfidavit is not related to this respondent and hence there is no

remark.

6. With regard to the averments made in paragraph 5 of the

a-ffidavit is not related to this respondent and hence there is no

remark.

7 . With regard to the averment made in Paragraph 6 of the

aJfrdavit,it is denied as false. In reply to this para, it is submitted

that the 1$ applicant is having Ac.21.g8cents of Agricultural land in

Nelaturu, funampuram and Pidathapoluru Village including house

at Nelaturu and getting an annual income of Rs.734OOO/- and 2na

applicant is having Ac.9.7O cents i.e., Ac.5.00 cents Aqua culture

ald Ac.4.7O cents Dry land in funampuram Village and getting

alnual income of Rs.2.00 lakhs on the agricultural produce'

Moreover the applicants do not come under the Below Poverty Line

(BPL) category. Hence the contents raised by the applicants are

baseless and are far away from the truth.

ilAttestor-
AdhuLtr!trrtive ();' '- er

coiLEcTon's oFFlcE
bistricttolecto

Sri Potti Srinmulu Ncllore Distlicl.
S POm SflR/AtiUtU l'lELLOflE DISTP':
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8. With regard to the averments made in paragraph 7 of the

a-ffidavit, it is not related to this respondent arrd hence there are no

remarks.

9. It is submitted that this respondent craves leave of this

Hon'ble Tribunal to raise additional counter in the course of

proceedings, if required.

In the above circumstances, it is humbly prayed that this

Hon'ble Tribunal may be pleased to dismiss the above Original

Application No.1O5 of the 2O2l and pass such further orders as this

Hon'ble Tribunal may deem fit and proper in the facts and

circumstances of the case a;nd thus render justice.

Sfi flIm SBP,AIIIULU NELLORE 0lST!'

Solemnly affirmed at Nellore,

Andhra Pradesh on this the

day of June, 2021 and

signed his name in my presence

Before me

edAi"-ii-u-"ii, e orf icer

coLuecron's orrtce
Sri Poiti Sriramulu tlellote DbtricL

'- " - 
fiitil.t"ril1i".r,

13th 
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VERIFICATION

I, Sri K.V.N.Chakradhar Babu, IAS, S/o Sri K.Bhaskar Rao,

Aged 37 years, Coliector & Dist ct Magistrate, Sri Potti

Sriramutu Nellore District, do hereby veriry that the contents of

the above paras are true to the best of my knowledge, beliet

information and as per records. Hence, verified on this day of

Jwe,2027.

l+,* sr,J;,")/'
S RIm S$RAI'iULU N&L0RE DISTRICT

13th



Rc. B. 119 /202r

From:

SriB.Son a Naik,
Tahsildar,
Mrthukur.

Respected Sir,

-6-

O/o the Tahsildar' Mutlukur
Dated :06'06 2021'

To:
Tle District Collector'
Nellore'

(fhlough Revenue Divi:ional Officer, Nellore)

Subr APPCB - RO - SPSR Ncllore Diskict - Muthukrt Mandal - Memorandum

of APPeal No.1O5/2021 (SZ) Iiled by Sri Yanati Srinivasulu Reddy & Sri'

|vtagunta Xrislna Reddll Rio. r':etit r Vittage Muthukur Mandal before

ure Hon'ble Nationnl Grecr, Tribunal, Clrerurai - financial status ot

petitionqs - Regardhg.

Ref:- t. Phonc N'lnssagc .c{eived frcm District Collectorate, Nellore received

on 05.06.2021.

2. RcPort of ille Villngc Reven[e Officer, Nel6h]t and Painampulam

dr.05.06.202r.
_:oo0oor_

I iN'ile kind attcntioD to the refetences cited' In the reference above cited I was

dirccrcd lo submil fin.lciat Status report of SIi' Yanati Srinivasulu Reddy & Sri'

\'la6unta Krishna Reddy, R/o. Nelatur Village Muthukur Mandal'

ln this comection it is submitted tlEt as Per village records 9!i Yanati

Srinivasulu Redtly lraving agriculh,re lands as mentioned below'

5l.No. Namc of lhe
Vill.{e

Sy.No. Extent Crop

1. Nelahlr 4 /--D2 0.11 Paddy

2. 38-1 0.30

3. 44-28 0.33 House

.1. 129-7-7 0.36 Paddy

44-1 0.6{ House

6. 46 0.70 Paddy

7. 130-1-3 0.79

64-3 0.91

9. 6d-1 1.48

10. 131-l 1.50

11.
'137-2 1.73

12. 39-1A 'r.79

1188 1.84

14. 63

15. 721-7 2.62

16.
't27-2 2.80

17. PainamPuram m 0.88

Tidathapoluru 1.18

Total? 27.98

thirty nine

lncome of
The value of the Bbovc land is Rs 4'39'60'000/-{ Rupees four croles

Iakhs sixtv thousands *''l -t^i;ri". ,*"tting 
annu.l income ol

Rs.7,3a,o0o/- on the said lands 
{0,_---z-

Adrdnietr.tive of f icer

COLLECTOR'S OFFICE

s|l Po l gkrtlolu Nelhl. DistticlAP
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It is futthe! submitted that s!i. Magunta IGishna Reddy' R/o Nelatu' Village

Muthukur Mandal having agriculture lands as mentioned belot"

The value of the above lard is Rs.2,13,40,000/ -( RuPees T\'o Clores

thirteen lalhs forty thousand only) and he is getting annuat income of lncome of

R6.2,00,000/- on the said lands.

It is linally submittcd that they are not comes under BPL Category. This is

submitted for kind inloraration afld furthei necessary action in this mafter.

//ByOrder/l Yours iaithfully

Sdl- B.Somla Naik
Tahsildar,
Muahukur.

Copy submitted to the Diskict Collector, Nellore fot necessary action.

n AtJ& J ti

W*

#r-mrryr

.k*
Adurirricrr6rO{Iictl

COLt.EgfOe'S crFF|CE
9l Polll Sritamulu';lilore oist.iat
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